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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NQ(s). 4666-4667 OF 2012

UNI ON OF | NDI A & ORS. Appel | ant (s)
VERSUS
HANS RAJ SI NGH Respondent ( s)
(Wth appln(s) for stay,exenption from filing c/c of t he i mpugned
Judgment , condonati on of delay in filing appeal. and office report)

Date: 29/11/2013 These Appeals were called on for hearing today.

CORAM :
HON BLE MR JUSTICE T.S. THAKUR
HON BLE MR JUSTI CE VI KRAMAJI T SEN

For Appellant(s) M. Mbhan Jain, ASG

. V. Mbhana, Adv.

T. Rao, Adv.

B. V. Bal aram Das, Adv.
For Respondent (s) D. S. Kunt ae, Adv.
Abhi shek Atrey, Adv.
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UPON hearing counsel the Court nade the foll ow ng
ORDER

Hear d.

Pl eadi ngs are conpl ete.

Post for final hearing on a non-niscellaneous day after wnter
vacation along with C. A No.9125 of 2012.

| (Mahabi r Si ngh) | | (Veena Khera)
| Court Master | | Court Master



